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Report of the Joint Committee in the matter of O.A. No. 137/2024 titled “Vijay Chandel
v/s State of H.P. &ors.” in compliance of the'Hon’ble NGT order dated 19-04-2024.

1. Background:

The matter preliminary based on the complaint filed by Shri Vijay Chandel and same has
been and registered as O.A. No. 137/2024. Wherein it was alleged that five to six JCB
machines and a dozen of tippers were engaged in illegal mining/excavation of soil/earth &
uprooting of trees due to which Sheetalpur Road has been damaged causing inconvenience to
the commuters and leaving them prone to misﬁiibé/accidents. It is further alleged that the
aforesaid illegally mined/excavated so_il/ea;’t'k‘lr has been sold to railways and it is prayed that

the matter may be enquired into and accordingly rec‘ovéry shall be made from the accused i.e.

Sh. Gurdayal S/o Chhaju Ram, Village Kalyanpur, Post Office Haripur, Sandoli, District
Solan, H.P.

Further, The Hon’ble National Green Tribunal Constituted a Joint Committee vide Order
dated 19-04-2024 with the following directions:

«__ 4. In view of the averments in the application, Hon’ble Nation Green Tribunal considered
it appropriate to have response of (1) State of Himachal Pradesh through the Chief
Secretary, State of Himachal Pradesh, (2) Director, Geological Wing, Department of
Industries, State of Himachal Pradesh, (3) Deputy Commissioner, Solan, (4) Divisional
Forest Officer, Solan, (5) Himachal Pradesh State Pollution Control Board (HPSPCB) and
(6) Sh. Gurdayal S/o Chhaju Ram, Village Kalyanpur, Post Office Haripur, Sandoli, District
Solan. Accordingly notices have been issued to all the 6 respondents requiring them to file

their reply/response within two months on 27-04-2024.”

« 6.0 In view of the averments made in the application, we also consider it appropriate tha:
a Joint Committee be constituted to verify the factual position and take appropriate remedial
action. Accordingly, we constitute a Joint Committee comprising of representatives of
Director, Geological Wing, Department of Industries, State of Himachal Pradesh, Member
Secretary, Himachal Pradesh State Pollution Control Board (HPSPCB), Deputy
Commissioner, Solan, Himachal Pradesh and DFFO, Solan, Himachal Pradesh and direct the

same to meet within one week, undertake visits to the site, look into the grievances of the

applicant, associate the applicant and representative of the concerned project proponent
verify the factual position and take appropriate remedial action. The Himachal Pradesh Si
Pollution Control Board (HPSPCB) will be the nodal agency for coordina;;no::;;
compliance....”
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In compliance to the directions passed by Hon’ble National Green Tribunal this report 18

being submitted in continuation of the .progress report of the Joint Committee filed by

Himacha! Pradesh State Pollution Control Board (HPSPCB) vide c-mail dated 20-05-2024
and supplementary report, whercin a prayer was made for extension of time-line for three

weeks.

2. Compliance of the Orders of Hon’ble National Green Tribunal:

2.1. Joint Inspection Report and site visit:

In compliance to the orders of Hon’ble National Green Tribunal, a Joint Committee visited
the site under reference on 03-05-2024 along with other officials of District Administration,
Mining Department and State Pollution Control Board (SPCBj. As per the directions of
Hon’ble Court Sh. Vijay Chandel (applicant) along with Sh. Gurdayal (project proponent)
also accompanied the Joint Inspection Committee.

During the joint inspection applicant Sh. Vijay Chandel was requested by the SDM to apprise
the Joint Committee regarding the matter. Sh. Vijay Chandel apprised that Sh. Gurdayal was
engaged in the excavation from the roadside hillslope from road leading from Sheetalpur to
Dashomajra and soil has been used in the construction of Railway Project i.e. Chandigarh-
Baddi Rail Line Project and Sh. Gurdayal apprised the committee members that he has
obtained permission from the Mining Department he had not carried out the any excavation

between Sheetalpur-Dashomajra road.

As per report received from the Executive Engineer, HPPWD Nalagarh, they have shown the
inability to ascertain the quantity of the excavated earth as the original/ advance X-Section of
natural surface level are not known at this stage. Hence meeting was convened on
24-06-2024 under the Chairmanship of SDM Nalagarh to decide further course of action.
During the meeting it was decided that the Joint Committee shall visit the site to ascertain the
approximate reference points from where excavation had been done.

The Joint Committee again visited the site on 26-06-2024 and after deciding the approximate
reference points from where the mining activates might had bcen carried out were marked by

the HPPWD authorities. Accordingly 14 numbers of areas were marked.

As per the report submitted by the HPPWD Department that approximately 12,031.760 Cum

(210.195 sqm) soil/ muck has been excavated from the Sheetalpur to Dashomajra road (Copy

altachied as Apuesure 1).

The report submitted by the HPPWD was forwarded to the DFO, Nalagarh for calculation of

Net Present Value of the damage being done due to excavation in Sheetalpur to Dashomajra
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Road. Accordi
rdingly the Forest Department has submitted that Rs 1,20,795/-is

Value (NPV) of the mining affected area (copy attached as Annexure 2).

The report submitted by the HPPWD was also forwarde .
calculation of Environmental éompensation alongwith the 16 num
earlier reported by them (Copy attached as An
Solan taking into consideration of Specifi

muck was 21,660 MT and has calculated the Environmental
cation issued by Department of Enviro

Compens

methodology prescribed in the notifl
Technology No. STE-E(5)-2021 dated 18-08-2022 notified in light o

titled NGT Bar Association V/. 0. Total
e to the illegal mining activity carried he

s Verinder Singh dated 19-02-202
Compensation applicable du outint

is amounting to Rs 1,11,06,616/-
ent has submitted the cumulative detail o
5 indivi

(Copy attached as Annexure 4).

f the penalty ©

The Police Departm
illegal mining activity of Rs 2,94,000/-

them (copy attached as Annexure 5). Th
nvironmen

imposed on 2
reported by e Sub Divisional
the notices to 41 individuals to deposit the E

Environmental Compensation being raised is as under:

nexure 3). Accordingly the Mining O
¢ Gravity of soil as 1.8 the total quant

tal Compensation.

192

the Net Present

d to the Mining officer, Solan for the

ber of cases which were

fficer,
ity of soil/

ating based on

ament, Science &

f 0.A. NO 360/2015

Environmental

concerned area

n an account of

duals which were earlier

Magistrate has issued

The Detail of

Table A: Violation observed by O/o District Mining Officer, Solan
S
Sr. No. Name & Address Environment
Compensation
-—'—'—_'_'_'—-—-—'——._'_"_'_—___ 5
1 Man Singh S/o Sh. Karam Chand, V.P.O — Haripur Sandholi, Teh 2,00,000/-
Baddi, Distt- Solan .P)
5 | Parveen Kumar S/o Tarsheem Lal Vill- Sheetalpar, P.O. Haripur 2,00,000/-
Sandholi, Teh-Baddi.
3 Amar Singh, S/0 Krishan Dayal, Village- Baddi, Ward No.- 1, 2,00,000/-
Tehsil- Baddi.
4 Rajesh Mehta S/o Vidhi Chand, Village- kotian, P.O.- Mandhala, 3,00,000/-
Tehsil- Baddi.
5 Manjeet S/o Pal Chand, Village Kenduwal, P.O.- Bhud, Tehsil- 3,00,000/-
Baddi.
6 Rajesh Mehta S/o Mandhala, Tehsil- Baddi. 3,00,000/-
- ]
7 | Manjeet S/o Pal Chand, Village Kenduwal, P.O.- Bhud, Tehsil- 3,00,000/-
Baddi.
g | Kuldeep Singh, S/o Hansraj, Village Kalyanpur, P.O.- Haripur 3,00,000/-
| Sandholi, Tehsil- Baddi.
9 Chaman Lal S/o Shyam, Village-Malpur, P.O- Bhud, Tehsil- 2,00,000/-
| Baddi. s B
10 | Gurmeet Chaudnaty 5/S Curudayal  Singh. V.P.0.- Haripur 4,00,000/-
Sandholi , Tehsil- Baddi. ' e
11| Manjeet S/o Pal Chand, Village- Kenduwal, P.O.- Bhud, Tehsil- 3,00,000/-
| L e

page 3 of 6


abc
Text Box
-3-



193

-4-

Table A: Violati
e A: Violation observed by O/o District Mining Officer, Solan

Tangdaar Distt Kupbada JK

| Sr. No.
Name & Address Environment
Compensation
Baddi i
12 Sulern.an S/o Rajwali, Village- Sheetalpur, P.O.- Haripur Sandholi 2,00,000/-
, Tehsil- Baddi.
13 I};Aaégt?et S/o Pal Chand, Village- kenduwal, P.O.- Bhud, TehsnT 2,00,000/-
addi
14 | Bhupender Slo Dalip Chand, Village- Balbirpur , P.O- 3,00,000/-
Lodhimajra, Tehsil- Baddi
15 | Manohar Lal S/o Karam Chand, Village- Bagheri, P.O.- Kali Bedi, 2,00,000/-
Tehsil- Nalagarh
16 | Manjeet S/o Pal Chand, Village- kenduwal, P.O.- Bbud, Tehsil- 4,00,000/-
Baddi
— 43,00,000/-
e ]
Table B: Violation observed by O/o SHO, Baddi
Sr. No. Name & Address Environment
Compensation
1 Sh. Talib Hussan r/o Khol Beli, P.O. Manpura, Tehsil Nalagarh, 2.00,000/-
District Solan (H.P.) s
2 | Hans Raj S/o Sh. Nek Ram r/o No. 2, Baddi, District Solan (H.P.) 2,00,000/-
Kasam S/o0 Sh. Kishan Lal C/o Niramal Singh 1/0 Dasomajra, P.O. .00.000/-
Bhud, Tehsil Baddi, District Solan (H.P.) i
4 Arjun S/o Sh. Mandaver t/o Kishanpura, Tehsil Baddi, District .00.000/-
Solan (H.P.) e
5 ‘Ashani Kumar S/o Sh. Vijay Kumar VPO Bhud, Tehsil Baddi, 3.00.000/
District Solan (H.P.) i )
6 Jasnt Singh S/o Sh. Ramnath /o Kotala, P.O. Barotiwala, Tehsil 4.00.000/
Baddi, District Solan (H.P.) )
7 Jitender Singh S/o Sh. Gurnam Singh r/o Paploha, Tehsil Kalka, 5.00.000/
i Distt. Panchkula (HR) o ]
8 Manish Kumar S/o Sh. Hemraj r/o Tagara, Tehsil Kalka, District 2.00.000/
Panchkula (HR) gt
9 Sohan Lal S/o Sh. Somnath r/o Kenduwal, P.O. Bhud, Tehsil 2.00.000/
Baddi, District Solan (H.P.) e
10| Suleman S/o Rajbali Alam r/o Seetalpur, Tehsil Baddi, District 2.00.000/
Solan (H.P.) il
11 Sukh Ram S/0 Balak Ram R/O Ladeal Po Haripur Snadoli Teh. 4.00.000/
Baddi Distt Solan HP Lol
12 Gurmel S/O Fakir Chand R/O Darbas Kokghra Teh. Baddi Distt 5.00.000/-
Solan HP -
13 | Rakesh Kumar 8/0 Ram Savroop R/0 Ganeshpur Moriya Crpc 4.00.000/-
Pinjaur Distt Panchkula HR =
14 | Amra S/O Sita Ram R/O Khokhra The Baddi Distt Solan HP 2,006,055/
15 Nishar Ahmad S/O Liyak Ali R/O Chiterkut Tangdaar The.
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| Table ll:ﬁ}/iululi_nn

__—‘it_’;“_?l"’_hfd by O/o SHO, Baddi
Name & Addresy : Lnvironment =
A SO Compensation
ar Pl‘ﬂtap Ch: A . =
Baddi Distq Solan m;lnd R/0O Handa Khundi o Manpura The. 4,00,000/-
~2Ci Distt Solan Hp
Sohan L; :
e A’lll S/Cd) 5011dunla Po Bhud The. Baddi Distt Solan HP 2,00,000/-
§ 1mad S/O Liyakat AL - —

y Kmﬁﬂw}?l Ali R/O Chiterkot Po Tangdhar The. 4,00,000/-
Sohal Lal S/0 Som N . : :
Distt Solan Hp ath R/O Kenduala Po Bhud Tehsil Baddi 2,00,000/-

20 | Shyam Lal /0 ¥ — .
Distt Solan Hp Ram 5'"8‘? R/O Kenduala Po Bhud Tehsil Baddi 2,00,000/-

21 Davn}dcr S/0 Mehar Chand R/O Talada Po Kamai Devi Dislt 4.00.000/-
Hoshiyarpur PB ,00,

22 | Dinesh Kumar S/o Sh. Rambilas r/o Kher Khera, P.O. Asnaer, 4.00.000/-
Distt. Jhivaada RJ i

23 Nlhil! Singh S/o Sh. Dev Singh r/0 Khokhara, P.O. Nankpur, 2.00,000/-
Tehs.ll Kalka, District Panchkula (HR) it

24 Manish Kumar S/o Des Raj r/o Kalyanpur, Tehsil Baddi, District 2.00,000/-
Solan (H.P.) i

25 Naresh Kumar S/o Sh. Gang Singh r/o Kenduala, P.O. Bhud, 2,00,000/-
Tehsil Baddi, District Solan (H.P.) ’

Total 65,00,000/-
Grand Total of Table A and B _ 1,08,00,000/-

The Construction Wing of Northern Railway has submitted the bills for which payment by
contractor had been made to 11 numbers of suppliers. As per the information received from
Mining Officer, Solan no permission for carrying out mining activity has been accorded to
them.

The Construction Wing of Northern Railway was again asked to submit the Detailed Project
Report and document verifying the legality of source (Copy attached as Annexure-6).
Despite of numerous requested the Railway Department has not submitted the requisite
information. Based on limited information available with Joint Committee, the legality of the

source can’t be verified which has been used for construction purpose.

3. Conclusions and remedial measures:

During the course of the investigation being made by the Joint Committee it has been
established that excavation from the roadside hill slope from road leading from Sheetalpur to
Dashomajra has been done, but the information received from the applicant is not sufficient
for holding that Sh. Gurdayal was ‘engaged in illegal mining activity at the said site.
Meanwhile, Sh Gurdayal had also submitted an affidavit on 17-05-2024 that he had not

carried out any mining activity in this area.
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There is not adequate evi
¢ evi . ,
dence to conclusively ascertain that the material has been used for

Railway Project i.e Reger Aoy
) - Chandigarh-Baddi Rail Line Project. As the location is approachable

from the Sheetal .
pur to Dashomajra road and there might be possibility that material has been

used for this project.

The Mining and Police Department had observed 41 number of violations of illegal mining in

and around Sheetalpur area and accordingly Environmental Compensation amounting t0

1.08.00,000/- has been raised against the defaulters,

The Joint Committee also carried out the plantation drive in Sheetal
During the drive approximately 100 sapling werc planted (Copy

In view of the above, the following remedial measures have been propos

Commmittce:

i,  The Construction Wing, Northem Railway, Chandigarh should be mand

pur Dasomajra road.

attached as An nexure-7).

ed by the Joint

ated to check

the legality of the source being used by their contractor and payment i3 released

accordingly. They should ensure that the contractor has proper mining
other requisite permission accorded by the respective State. They may take the heip of
mining department to ascertain the legality of the source.

amount shall be recovered from the contractor/ supp

i Making the Mining Check Post operational in the area.

continuous 24/7 surveillance.

iv. Installing CCTV cameras with connectivity to both the Police

Mining Check Post.

v. Effective coordination with all stakeholders is maintaine

encourage public participation, facilitating the prompt ide

activities in the area.

form or any

In case of illegality the
lier as the case may be.
presentative for

iii. Deploying 2 Mining Guard along with a Police Department r¢]

Department and the

d to raisc awareness and

ntification of illegal mining

The Joint Committee will abide by further directions of the Hon’bie National Green Tribunal.

pi
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Sh Harvinder, Sh Mukesh Smt (ﬁ% hetidrika
Mining Officer, Sharma. ACF,  Sharma, ACF,
Solan Nalagarh Solan

' Page b cf&
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)
Er. Abhay Gupta,  Sh. DY

AEE, HPSPCB

I

t

_};:}nslui Singal,
IAS. S!{M. Nalagarh
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Himachal Prades
l.l ?Lhdl Pradesh Avmexore- |
Public Works Department

o, PWNLD/ DB/NGT2022-23- A5 3¢ 3| Dated: 63/07 /305

fo

<. Abhay Gupta,

Nodal Officer-cum-Assistant Environmental Engineer,
H.P. State Pollution Control Board,

Regional Office “Himuda Complex” Phase-1

Baddi Tehsil Baddi, Dxistt. Solan (H.P.)

Mail id :- pcbrobaddi@gmail.com

Subject: - 0.A. No. 137/2024 titled Vijay Chandel v/s State of H.P.
& ors. Before Hon'ble NGT.

Reference: - Your office letter No. HPPCB/RO Baddi/MF 202/Court
Casc (OA No. 137/2024)/2024- 1216-20 dated 26/06/2024.

In context to the letter under reference the quantity of'

-y ated earth from fourteen major spots between Sheetalpur to Dasomajra as

dentificd by the committee on the basis of reference points fixed during
inspection on dated 26/06/2024 is calculated and submitted for favor of further

necessary action at your end please.

DA - Abstract of quantity, N\
And X-Section. lﬂ/ N
Executive Engineer,
Nalagarh Division,
.éiPPWD Nalagarh.

“opy Lo The Sub Divisional Magistrate for information and necessary action

Nicase.
s~
Execcutive Engineer,
Nalagarh Division,
HPPWID Nalagarh.
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.*[ ABSTRACT OF QUANTITIES

me of worki- Q.ACN0. 13772024 titded Vijay Chandel v/s State of 1L.P. & ors. Before
eslh- Approximare Tacvated Quantaty of cavth work on Baddi Sitalpur Nanow

ore Hon'ble NG T,

al Road Km. 1/90¢ ¢, 3/300. Portion Sheetalpur to Dasomajray

Classificati ___T“*"_ﬁ _ﬁ'}
S.‘-' |1 RD Length in Afea in Quantity in onl::f‘;:nl Quantity [Cutting] T
| No, metre Sqm Cum. |
! l'. \ PW \ PW 1!
L 191510 1030 1500 | 2000 | 30000 | To0% | 30000 [The Quantity of excavated carth s e,
S| 1960w2030 | 7000 | 11315 [ 796250 | toov | 796230 kau\dud A§ Per apPrOXINTaLe relerenee me s |
L3 L 2120070 | 5000 | ss | 406250 | voow | 406.250 decided by the representatives of the l
i 4| 2000 2240 | 4000 | 8250 | 330000 | 100% | 330000 committee i-c. Nehsildar Baddi. DEO) \
L3 1 on0wants | 7500 | 1734 | 1300781 [ 100% | 1300.781 Nalagarh. Assistant Loy ronmentad Ui |
L2 \. SR Lhu | 1500 | 7500 | 112500 1 100% ‘ 112.500 I’oll'imn Control Board Baddi. B Hippw |
0 WO WSS | 75.00 1 3. [ 635938 | 100% \ 035.93% ANutagarh and Wiving Crieer Solan o m |
‘% 2 \\ :’;‘i%tlo ?%ZQ \\ ;55(())% 'u\ \3 3_6\) \\ L(:E%B% \l ‘00:’/‘” | 110(")3_50 ASDM Nalagarh. in the meeting held inhis |
\ﬁ\ ] SRt N F — 2 — == ‘00’? \ "‘“;3_00 \(hambur on dated 24062024 Jduring site [
01 635w l740 | 5500 ) 34283 | 1885583 | 100% | 1885583 . ol Yo [
{10 ] 4870104940 | 7000 | s4328 | 3802969 | 100% | 3802069 | P SRR UGG r
112 ] 5160105180 | 2000 | 11556 |23t | voo% | 230 \ |
L3 ] 1190w05220 | 3000 | 10.156 | 304688 | 100% | 304088 l ’
| 14 ] sn20wsnol | 8100 | 21938 | 1776938 | 100% | 1776938 | |
L] \lma\ | | 12031760 | | 12031760 | -
- v
| /MQ @/ml{ﬂ ’ i d y(‘,z,u,f— 3 i
" Kirveyor, junior Engineer, Assistant Engineer, Executive Engineer,
*~ Nalaparh Division, Baddi Sub Division, Baddi Sub Division, Nalazarh Division,
HPPWD Nalagarh. HEPWD Baddi. HPPWD Baddi.

HPP'WD Nalagarh
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Annexure-2

No 1N

HP f'-‘ore'ét Dcr;ar_imcnl

Nalagarh Forest Division

Dated: |y | W 9oy
To

Er. Abhay Gupta

Nodal Officer —cum Assistant Enginecr
HPSPCB. Baddi, Solan

Subject: OA No 1372024 Vijay Chandel Vs State of H.P & ors before Hon’ble NGT.
Sir,

Kindly refer to‘ your Office letter no HPSPCB/RO Baddi/MF202/Court case
(OA No 137/2024)2024/1412-]3 dated 06-07-2024 on subject cited above.

As per discussion during meeting held on dated 24-06-2024 under the
chairmanship of Sub Divisional Officer,Civil Nalagarh with direction to calculate the Net
present value and Compensatory afforestation as per FCA 1980, It is submitted that as per
Van (Sanrakshan Evam Samvardhan) Adhiniyam 2023 (Principal Act FCA 1980) section
1A. (i) The foilowing iand shail be covered under the provisioas of this Act, namely:—
(a) the land that has been declared or notified as a forest in accordance with the provisions
of the Indian Forest Act, 1927 or under any other law for the time being in force; (b) the
Iand that is not covered under clause (a), but has been recorded in Government record as
forest, as on or after the 25th October, 1980 and as per the report of revenue Deprt the

mining effected area along the Sheetalpur ~Dasomajra road is a non-forest land (vested to

Himachal Pradesh Govt. under the Himachal Pradesh Village Common Lands Vesting and
Utilization Act, 1974) and so does nol attract the provision FCA-1980.

Although the land in guestion does not fall under provision FCA-T980. however
NPV & CA cost as per the rates approved by the Ministry of Environment, Forest and Climate

Ch GOI vide File No.5-3/2011-EC(Vol-1) dated 06.01.2022 for 0.02109 ha area (Area
angc, -

Calculated by HPPWD) is as under.

198
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Keeping in view the Forest type of Adjoining Forest land and Ocular estimation of

..

-~ Density the Net Present value is calculated as below:

Division = Area in Density ' Eco- Category Area Net Total
. Sq.M Class (Ha).  Present Amount
. value per (Rs.)
: Ha. (Rs)
Nalagarh ~ 210.195 Open m Tropical Dry  0.02102  9,57,780 20132.53
(Less | Deciduous
© then0.3) | Forest
_ . | ) — '
Panel NPV as per Para 1.16 of CHAPTER-1 Maximum = 100662.67

' GENERAL CLARIFICATIONS AND COURT ORDER, ' 5 Times of
(page No. 40) of CONSOLIDATED GUIDELINES AND NPV

. CLARIFICATIONS issued by GOI on Dec 2023 under VAN

. (SANRAKSHAN EVAM SAMVARDHAN) ADHINIYAM,

1 1980 and VAN (SANRAKSHAN EVAM SAMVARDHAN)

RULES, 2023

|| Totl [ _ 1,20,795.00

Compensatory Afforestation: (Twice the area Diverted)

Compensatory afforestation (1100 plahis_/flac.) with RCC Fence Post and 4-strand
| Barbed wire fencing | L .

I . - Cost R
S.N | Particulars including soil | Qty.in Rate | Year of including <
0. & Moisture conservation. | ha in Rs. | executio esclation@ ™

(per | mnof 10% per ar
B e | R A ha) | work Amount  vear _ ks
_l—_Servey ,Demarcation and ” na
Fencing | 004204 4380013028 144155 20254872
PLANTING 0.04204 60100 2024-25 2526.604  2779.2644

| Total 4804.7516

 Maintenance
1 year | 0.04204 i 12100  2025-26 | 508.684 610 4208
7004204 8200 | 2026-27 | 344728 441404

“' .;.”‘J year .
' 3" year 0.04204 4200 | 2027-28 |74 568 247.1952
|2 4 year 0.04204 4200 202829 176.56% 04 832
s year 0.04204 { 4200 | 2020-30 1 176.568  282.5088
' 6th year 004204 | 4200 2030-31 | 176.568  300.1656
7% year | 0.04204 | 4200 2031-32 176.568 317.8224
8" year 0.04204 | 4200 | 2032-33  176.568  335.4792

8" year
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9th year 0.04204 4200 2033-34 176.568 353.134 .
10" year | 0.04204 1 4200 2034-35 176568 370.792%
Total 3530.5192 .
3 Soil conservation works 0 0 0
4 Rem-oval of invasive 0 0 | 0
| species _
el i O | Total | 0
| Grand Total
A e i
R —ri 1.
Nurser No.of | Tota I ' Rate
B | ycost Area | Plants/ | Pl per |
L _ | ha | plant | _
: 0.0420 | [ 4
; | 1100 46| = 23| | 1063.612
| s SE——— Co LD e D S — :
Cost of trees for ;
C  maintenance @ 70% of 2| 23 | | 744.5284
original planted plants e ) | SR M
| Total B&C B | 1808.1404
|| Total (A+B+C) N J 10,143
D | Contingence 5% over the C.A. .Scheme | | | 50717
| Total (A+B+C+D) il | 10,651
 E  Departmental charges @ 17.5% [ _ 1863.85
| Total amount for 0.04204 CA Scheme 12,514
_| (A+B+C+D+E) ; :

Submitted for further n/a

AT

Deputy Conservator Forest
Forest Division Nalagarh

0
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- H.P. State Pollution Control Board, Annexure-3
; v Regional Office “Himuda Complex” Phase-1, Baddi
_=rF Tehsil Baddi,Distt. Solan (HP) Phone-01795-245374
Hinec e-mail:pcbrobaddil@gmail.com

No. HPPCB/RO Baddi/MF 202/Court Case (OA No. 137/2024)/2024 WY HAS pated:- o {-o7) QQOQ\L{

To
The m@ Officer,

>dlan, Distt Solan,
H.P. (miningofficersolan@gmail.com)

Subjeet: 0.A. No. 137/2024 titled Vijay Chandel v/s State of H.P. &ors. belore
Hon'ble NGT.
Sir,
This is in continuation to this office letter no. 1289 dated 29.6.24 vide which
you were requested to calculate the Environmental Compensation for the 16 cases which

were detected and reported by your good office. The report in this context is still pending.

Additionally, the Executive Engineer HPPWD Division Nalagarh vide letter

no. 2530-31 dated 3-7-24 has provided the approximate guantity of earth excavated between
Sheetalpur & Daso Majra road.

Hence, you are again requested to calculate Environmental Compensation for
the 16 cases and along with the report of HPPWD through hard copy and e-mail to
pebrobaddil@gmail.com by 2:00 PM on July 07, 2024. Failure to do so will result in the
matter being reported in the (inal report. Should any adverse orders be passed by the Hon'ble
NGT, you will be held liable.

Yours faithfully,

(Er. Ab%ﬁ%?ﬂ.

Nodal Officer-cum-Assistant Environmental Engineer,

HPSPCB Badd;.
Copy to: %}

The Sub Divisional Magistrate for information please.
(Cr. Abha} Gupta),

Nodal Officer-cum-Assistant Environmental Cngineer,
HPSPCB Baddi.

(¥ Scanned with OKEN Scanner
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Annexure-4

a72024- F 4 2
No Udyog/ SLN/ MM/ Court Case/OA Mo 1371
Oio the Disit. Mining officer, Solan

Distt. Solan, H P.

August, 2024
Dated Solan. the OZ 9 :
-[O /,’/ . . -
" The Sub-Divisional Officer (C).
™ Nalagarh, Tehsil Nalagarh.
District Solan{H.P.)
' te of Himachal
Suliect. - O.A. No. 137/2024 litled as Viay Chandel “!erisbu?'ng‘e 0
i Pradesh & ors. before Hon'ble National Green ‘
S,

ffice lelter No. HPPCB/RO Baddi/ MF 202/Courl Case

In reference to 0
s office and copy endorsed

(OA No. 137/2024-1167-69 dated 29.06.2024, addressed to thi

. ~ i i f
to yeur office and further subsequent reminder dated 06.07.2024 wherein this ©
) ffice and

fice has

been asked to calculate environment compensation for 16 cases detected by this o

illogal extraction and removal of soil as per report of Executive Engineer, HPPWD Division

Natagarh as per the notificaton No. STE-E (5)-2/2021 dted 18.08.2022 jssued by the
{zpamment of Science and Technology.

In this regard it is intimated that Environment compensation as per the
above staled nolification has been calculated for above 16 cases detected by this office and
iliegal exiraclion and disposal of soil as per information provided by Nodal Officer-cum-
Assistant Engineer, Himachal Pradesh State Pollution Control Board Baddi and as per
rapcrt of Executive Engineer, HPPWD Division Nalagarh. The details’ of the calculated
Envircnment compensation is enclased herewith for further necessary action in the matter,

Encls : As above Yours fai[h'."ull‘f,

@": I__L e
(Harvinder Singh)
Mining Officer, Solan

R District Solan. H.P
Eede M As above Dated

Coupy forvarded to:-

Tne Geologist (Zone-il) Himachal Prades) informati e .

i ) v for information and necessary action

2 jhn Nodal Officer-cum-Assistan! Evironmenl Engineer. Himachal Pradesh Stata
Pollution ConiroiﬂBoard, Baddi w.rl office letter No. 1289 (h[lk;-r‘i 990*56 Siale
1414-15 dated 06.07 2024 for information and furlie HOCaSSary delic -20.2U24 and
please 5341y achon in the mattar

|

|
(Harvinder Singh)
M}ming Officer, Solan
District Solan, H p.

202
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Details of challan in Sheet

: S.No,

E.\':lllw & Aldvess

alpur {0 Dasson

CChallan
Nt

' 1”)"[)‘)5

-14-

ajri

1:fie

iIHJFLQHH}

Area, Baddi, District-

| Type of

Yehicle

Tractor

-Solan

E' mlrmmu.nt

u)mpcns.s(um

(s per
approach -1)

3 00,000

P

' | Remarks
C(ifany)

|

| ' .\l.m Si"&lh S'o Sh. Karam | AR
Chand. V.P.Q = Hacipur ! f ! .
Sandholi. Teh - Baddi, I |
i Distt- Sodan (HLPY ! — t 2 10, 000
2. | Parveen Kumar N0 i 02090097 | 18.09.2023 | Tractor 200
Taesheem 1 al Vill- | ! | ol
| Sheetalpar, P.O.- Haripur i | 1 -
i Sandholi. Teh-addi. | ) T
3. AmarSineh. So Krishan | 0295 330 I 06.11.2023 | Tractor | 2.00000 |
' Dayal. Viltage- Raddi. Ward g 11193 0399 l
| No.- 1. Tehsil- Buddi. ! . |
| . N
4. Rajesh Mehta $'o Vidhi | 0200099 ' 10,2023 1 [ Tipper 3.00.000
| Chand. Village- kotian. : HR {’3(‘
| P.O.- Mandhala, Tehsil- i ‘ ‘ 4455
| Baddi. . || 1
s Manjeet S‘o Pal Chand. 0295776 21.11.2023 | Tipper 3,00.G600
Village- kenduwal. P.O.- ‘ ; | A\F
ES Bhud. Tehsil- Baddi. i | 1
0. Rajesh Mehta S/o 10295332 | 21.11.2023 | Tipper 3.00.000
~ Mandhala. Tehsil- Baddi. b Las | HP93 3757 e B ARe———
7 Manjeet S/v Pal al Chand, [ 0205333 105.12.2023 Tipper 3.00.000
Village- kenduwal, P.O.- | | HP12 I
Bhud. Tchsil- Baddi. _ 6972
8 Kuldeep Singh. Sio Hansraj. | 0205334 05.12.2023 | Tipper 3.00.000
Village-Kalyanpur, P.O.- ! HP12Q
Haripur Sandholi. Tehsil- ' 3588 |
Baddi .
9. | Chaman lalSioShyam. [ 0205779 [ 16002024 | Tractor [ 200000 —
| Village-Malpur, P.O- Bhud. 'l HPI2 N |
L 'I-.hﬂl_l%.lddl - | ) st
0. Gurmeet Chiaudhary 5/0 | 0182024 09.01.2024 | Poklain o0 i —— e}
! Gurudayal Singh, V.P.O- . NI I P
' [ Haripur Sandholi . Tehsil- [ !
Baddi. ‘
T | Manjeet S0 Pal Chand. 02937781 09.01.2024 | Tippe ——e
; IV!”JLL kenduwal, .0 - | el }‘\'\*l‘}” | 300000 |
,l | Bhud, Tehsil- Baddi _ _ 1
12 _; Suleman Sfo Rajwali, RTRURRY: ! 06,01 9024 T I — o T
i | Village- Sheetalpar, 1.0, B \{:;thn [ 200000 —
| Haripur Sandholi | Tehsil- ‘ o | l
! |dedl ) | |
|13, Mvtanjeet S/ Fal Chand, | 0293780 CI8.012000 1 1 ] - -
, | Village- cenduwal, PO - =Hab Practor I T
! ];]ul_d___l'vll\il— il I RTL I F |
. S13R |

-~ ’ DTN ~
oAl iicu ywiLl wvarniraval et
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3.00,000 .

14, T iinpender S/o Dalip € Tand. [ 0236761 05.03.2024 [Ilnir)v;wg .

' Villiee- Balbirpur P.0)- g |

{ | Lodhimajra, chsil- Baddi . — | - i = 500,000

15 [Manohar Lal Slo Karam | 0295792 | 06:05.2024 1} "0
Chand. Village- I3agher, n
P.O.- Kali Bedi. Tehsil- | .
Nalagarth e L — 0000

76, | Manjeet S/o Pal Chand, 0190568 | 16.05.2024 I;%mn ,

f ' Village- kenduwal, P.O.- M/ - 3

;___ Bhud, Tehsil- Baddi B S S -

' , s y (lain is mentioned as
The total 16 vehicle constituting 07 no's of Tractor, 07 no’s of Tipper and 02 no’s Poklain s o
[iblh(? e

above and the report is submitied for further necessary action.
Jifiear

E
SOLAN (1.P)

1 PN
MU I YYILLE RO A e
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T__Sr,_f\’o. | Name of the party ["Quantity in M.T Total E.C Caleulated T ' Remarks
(Specific Gravity of | ns per the approach -2 |
l ! | soil hus been taken [
I | into siccount @@ 1.8)
| . i |
I
| - |
i 1
|
As per Letier of Executive Engineer Nalagarh !
HPPWD Conveyed vide No, |
PW/NLD/DB/NGT/2022-23-2530-31 Dated- f
03.07.2024, The total Quantity of Soil Excavated
illegally on Baddi Sitalpor Nanowal Road Km.
1/900 to 5/300, Poriion Shetalpur to Dasomajra is | |
1| 1203 1,760 cun. | 21660 MT [ 111,06.616 ! =4
Hlusiration-2 . -
[ ._D_‘Rr__ lstyear | 2nd 3rd AE s L Towl
moderate | 54.13,000 27.07.500 25.30,374 23.66.696 2210204 | 20.66.794 I 19.32.348 I - 1.11.06.616

Pl
.\I___Q L5
Jificer

P YRR RN N IR 5 iy o DU
NI T I VY LR A LA Il e


abc
Text Box
-16-



. D -
Aar N,
NO  2270/5A DT 2824 -
SDO - P e
POLLUTION &84, A T
Bten 20et (oo Fo%
[

g
1

FANTT:- @1 ARRAT O.A. NO. 137/2024)2024- TITLED AADIT TN [SRT Toder *\er;*-
& ol A Q) \ 7 T

ol airot Sit,

f&&aaszrmz’lﬁﬁmmﬁsaﬂahmm
fordeor & [ St SUTD a1 A5 atreztar 3 arisht
sﬁummﬁm?bmmgﬂﬁau:
Y8l & 1en alaror sroay yfery 7
D aua lﬂmmgm )|
IS A I D oltererge

HWTIST 65,000/ BU T B a1

RI¥T 31 et 05 AeTer aTE3ieT vare A w1ae fAve ST

S8 @1 AFT IAer B Foes! 3
313 ol I JocH 3 Briger 3 Ry gler

GRI

uf¥m 3 JerRr-2 a2 wanfRrer A A srod Y st

ST oftereTg 8151 3 o 2023-24 31 et 25 ATeITST AT vaT
O1 FATCHT 2,94,000-/- ST AT Y 518 B wrer RoTias 03.10.2023 B
T AfIr

&netlol 135¢er -
SN0 | CHALLAN | VEHICE NAME & ADRSS OF OFENDER | FINE
;' NO.
.' 0285874 PBI2AG3104 | TALIBHUSSAN R/O KHOL BELI PO 5000/~
| f MANPURA TEH NALAGARH DISS
| 2 | SOLAN
5 Fors2ad6 PBI2AF5128 ) | HANS RAJ S/O NEK RAM R/O NO 2 5000--
' IRACTOR BADDI DISTT SOLAN HP
v Tozowend HP121-6252 KASAM S/0 KISHAN LAL C/O NIRAMAL | 5000-/-
'RACTOR SINGH R/O DASOMAIRA PO BHUD THE.
. . BADDI DISTT. SOLAN HP
4 0200906 | HR46CS345TIP | ARIUN S/IO MANDAVER R/O 25000-/-
] PER KISHANPURA THE. BADDI DISTT
: SOLAN HP
0200907 HRSNBIIZTIP | ASTIANT KUMAR S/iO VIIAY KUMAR 25000- -

? ] [ 0209908

' PER

VIO BHUD THE BADRDI DISTT SOLAN
He

il

ﬁ HPI2ZA 1249 TIP

PER

JASNT SINGII §/0 RAMNATH R/O
KOTALA PO BAROTIALA THE. BADDI

DISTT SOLAN HP

15000- -

HR49G4901/TR
ACTOR

JITENDER SINGH S/0 GURAM SINGH
R/O PAPLOHA TEH KALKA DISTT

PANCHKULA

S000-/-

O

"7 10209909
i
|
0209910

El
[

PBIIAB-
2061/ TRACTOR

MANISH KUMAR S/0 HEM RAJ R/O
TAGARA THE. KALKA DISTT
PANCHKULA HR

5000-/-

5000-/-

’T) fmsmso

ANFITRACTOR

SOHAN LAL /0 SOMNATH
R/OKFENDUALA PO BHUD TEH. BADDI

DISTT SOLAN HP
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SITALPUR TEILBADDI DISTT SOLAN

11 0209919 [P 125991 | SUKILRAR SO BALAK RAN R.G -
' LADEAL PO HIARIPUR SNADOLL IEIL
_ ‘ BADDI] DISTT SOLAN HP [
12 | 0209921 HR49B9962/TR | GURMEL $/0 FAKIR CHAND R/O - '{_s'o_o()-f' )
I ACTOR DARBAS KOKGIIRA TEH. BADDI DISTT ‘
_i | SOLAN 1P .
13 | 0209922 | 1IR68G- RAKISTT KUMAR $/0 RAM SAVROOI | 2500t
| 3529/TIPPER R/O GANESHPUR MORIYA CRPC
! | PINJAUR DISTT PANCHKULA 1R i
14 10219527 | A/E/TRACTOR | AMRA S/0 SITA RAM R/O KHOKHRA 5000-/-
\ ' | THE BADDI DISTT SOLAN 1P :
l"]_ 5 10219532 PB10IB5938/TT | NISHAR ALIMAD S/O LIVAK ALIR/O | 25000--
| | PPER | CHITERKUT TANGDAAR T1E !
! ‘ , | TANGDAAR DISTT KUPBADA IK |
[ 16 1 0219533 HP12P- AVIAR /0 PRATAP CHAND RO | 250
| | 8323/TIPPER | HANPA KHUNDI PO MANPURA T1JE
| | BABDI DISTT SOLAN 1R
17 0219534 | PBI2ALTI9TR | SOUAN LAL $/0 KENDUALA PO BHUD | 4500 -
’ | ACTOR | 114 BADDI DISTT SOLAN 1P @
13 1219537 | PBIOGESI0Y/ | NISITAR ALIMAD S70 LIVAKAT ALI RO | 2700
| . I'IPPER L CHY CERKOT PO TANGDIIAR -
_ | KARANA DISTT KUPARA 1&K
| jg 10219538 | PBI2AETI39% | SGiAL LALS/O SOM NATI R O e
TRACTOR KEMDUALA PO BHUD TEHSH. BADDY
DCTT SO AN HP
1 20 0219549 AF/TRACTOR | SHY AM LAL S/0 RAM SIXGH RO | suto-
! ! KENDUALA PO BITUD TENHSHE BADDE |
' DIS T SOLAN HP
21 C0200133 L PBIOHATISATT | DAVINDER S1O METAR CHLAND R 1)
| | PPER | TALADA PO KAMAI DEVI DISTT |
j | 1GSHIYARPUR PB i
2y 0209134 PBI0HGG834/F1 | DINESIT KUMAR S/O RAMBILAS RIO | 25000~
| | PPER | KIER KHERA PO ASNAER DISTT i
A S S 170 YN
123 (202832 [TRA9IS652/TRA | NIIAL STNGIT S (3 DUEY SENG e
CTOR CKHOKHARA PO NANKPUR 1 b v
. | DISTT PANCHKULA HR ,
‘ 24 0209147 "AF/TRACTOR | MANISH KUMAR S/O DES RAJ R/O [ 5000-+-
| l | KALYANPUR THE BADDI DISTT SOLAN
| i HP '
55 | 0209148 | 1IPI2F7701/TRA | NARESH KUMAR S/0 GANG SINGH R/O | 5000- -
: CTOR KENDUALA PO BIHUD TEHSH BADDI
| B | DISTT SOLAN HP
3IeT: PUYE Srod &1 Aar 3 IRd &l -~
A
A
mied Y/ @
ST SO (e

]

f
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H.. STATE POLLUTION CONTROL BOARD, Anpexure o
Reglonal Gifice '“LEE\«'ZE'?) "““’E?LFX” Phase-1, Baddi
= hsit i ) > Phone-(11795-245374 -

Ry 4172024 \&R\S. ' Dated:-@g . 6%y
ERt]

1y

olony,

mail.com)

Sublest: LA, No. 137/2024 tirled Vijay Chandel v/s State of H.P. & ors. before

Hon'ble NGT.

ietter No, 1254-56 dated 26-06-2024
ocuments which verifies the legality of

e onlv submitted the bills which were
permission which have been obtained by

ted documents. it has been observed that
oeen obtained irom Mining officer, Mines & Geology
cum were submitted. Despite numerous
side the requisite details, preventing
the report. The Honble National Green Tribunal took
the case s now iisted for 16-08-2024.

You gre hersby again reguested 1o submit the Detailed Project Report
finQ documents '\.-'erifying the Eegaiiiy of the source of muck/soi! used for
aiiway line in the Ieng within Himachal Pradesh by 08-08-2024
' o:fi as a hard copy and viz email to pebrobaddil@gmail.com.

Yours faithfully.

i &

LA £ = ;
(Er. qm“ﬁ'\ Cmp a).
NModal Officer-cum-Assistant Environmental Engineer.
H&PCB Baddi.
N T
i The Member Secretar or information please.
2 The Sub Divisional M information pleasc

(Er. Abﬁupﬁa).

:s7anl Environmental Engineer, HPSPCB, Baddi.
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Annexure-7

Plantation Photographs
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Plantation Photographs
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Plantation Photographs
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